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‘Seizure of snake skins

1577. SHRI MUKHTIAR SINGH
MALIK : .
SHRIMATI RENUKA CHOW-

DHURY :

Wil] the Minister of ENVIRONMENT
" AND FORESTS be pleased to state:

(a) whether it is a fact that cases
of seizure ang confiscation of snake
sking and’ snake skin articles has in-
creased during the last year;

(b) if so what are the defails in -

this regard in comparison to the cor-
responding year and the value there-
of; and

.
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(c) whether the seizeq goods are
exported by  Governent agencies; if
so, the names of the agencies and the
quantity exported. ana the value
thereof? 4 s

THE MINISTER OF STATE IN THE
MINISTRY -OF ENVIRONMENT AND
FORESTS (SHRI Z. R ANSARI): (a)
and (k) Information is not readily
availablé in the Ministry and will be |
obtained ang placed on the Table of
the Sabha.

(c) The Bharat Leather Corporation
and the State Trading Corporation are
authorised to export seized goods.
During the period from January, 1984
to March, 1987 the Bharat Leather
Corporation = exported a  total ~ of
247,761 articles made of snake skins
valued at Rs. 4,27,78.956. The State
Trading Corporation has not exported
any such goods so far. : )

Intemal trade in items made of snake

skins
1578. SHRI MUKHTIAR SINGH
MALIK:
SHRIMATI RENUKA CHOW-
"DHURY :

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether snake skins and items

- made of snake skins are not permitted

to be traded in within the country;
and
(b) whether any special  licences

are being issued; if so, under what
conditions and tp whom such licences
have been issued during the last twe
years?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FTORESTS (SHRI Z. R ANSARI) : (a)
Trade in skins of 9 species of snakes
and the products derived therefrom is
now banned.

(b) The Wlld Life (Protection) Ach_
1972 doeg not envisage the grant of
‘any “soecial lincences” for the trade
in snake skins and articles made there-
from. .8



